IMMEDIATE

F.No.- A. 35017/ 26 /2013 - Ad.1I
Government of India -
Ministry of Finance

Department of Revenue

Central Board of Excise and Customs

ke sk ok
North Block, New Delhi
Dated, the 9" May, 2013

To
All Chief Commissioners / Directors General/ Commissioners in-charge under
the Central Board of Excise and Customs.

Subject: Filling up of the post of Under Secretary/ Senior Technical Officer/
Technical Officer/ Senior Analysts in CBEC. under the Revenue
Headquarters - reg.

Sir / Madam

I am directed to say that the eleven posts at the level of Under Secretary/ ten
posts at the level of Senior Technical Officer/ fourteen posts at the level of Technical
Officer/ two posts of Senior Analysts in CBEC under the Revenue Headquarters which
are lying vacant are proposed to be filled up from amongst the suitable officers of IRS
(C&CE) cadre. A list of vacancies is attached at Annexure-I. The eligibility criteria
etc. are mentioned in the OM No. 50/108/98-Ad.I dated 9™ April, 1999 (copy enclosed
at Annexure II).

2. It is requested that the above vacancies may be circulated amongst all the eligible
officers under your charge. The applications of the willing and eligible officers
alongwith their bio-data may be sent to this office urgently, latest by 07,06.2013.

Yours faithfully,

Encl: As above :
(Sandeep Singh)
Under Secretary to the Govt of India

Tele- Fax : 2309 5520

Copy to:

(i)  The Website Manager, Directorate of Systems, New Delhi. It is requested that
the above circular may be uploaded in the Department’s Website.

(i)  The Department of Revenue (Hgrs.), Shn Rajinder Kumar, US-Ad.I, Notth
Block New Delhi.
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F.No.A-12026/10/2009-Ad.1
Government of India = B
o Ministry of Finance S e
/ : Department of Revenue
i , ' Room No.54, North Block,
;/ - New Delhi 1;he£'r)’é January, 2013

QOFFICE MEMORANDUM

I / bject :
" i .Sr. Analyst/Technical Officer in different wings of the Central Board of Excise

& Customs Regardmg

vernr X uanee

The undersxgned is d.!rected to report. the following vacancies in the Under Secretary,

es{cact) in Central Board of Excise- & Customs (CBEC) es detailed beiow which are lying

- Intimation of vacancy posmon in the grade of Under Sccretary Sr. Techmcal Of_ﬁcer,_

‘c'chmcal Officer, Sr. Technical Officer (STO) and Senior Analysts earmarked for the cadre of

’acant with effect from date mentioned in Col. §against thern

° Name of post No. of Divisfon/ , Cadre for | Officer Date from
Y sanctiohed Section/Cadre—~which =~ | /cadre which post Is
AND filled | for which post | reserved .| occupied the | vacant
posts " ['earmarked T post :
‘ ‘w.e.f.
1 2 . 3 4 5- 6
POSTS Lo ] _ i
U.s Sanctd.-19 CBEC-TRU IRS(C&CE) Vacant, 11.05.12
Filled- 08 CBEC-RA IRS{C&CE) . | Vacant 04.08.09
' .1 Vacant-11 - |.CBEC-CX.1 IRS(C8CE) | Vacant 03.08.12
Lo CBEC-CX.3- IRS(C&CE) ' | Vacant 11.04.12
CBEC-Ser.Tax | IRS{C&CE] - | Vacant 01.02.10
CBEC-CX.6 IRS(C&CE) | Vacamt 20.07.12
| CBEC-CX.7/FAC | IRS(C&CE) |:Vacant 30.03.10 .
| CBEC-CX.8 IRS(C&CE). | Vacant 01.02.10°
- | CBEC-CX.8A - | IRS(C&CE) " | Vacant 04.08.09
| CBEC-L.C-- - .| IRS(C&CE} - .| Vacant . .| 01.05.08
CBEC-DBK IRS(C&CE) | Vacant | 29.08.12
ech. Officer Sanctd.-12 - | CBEC-TRU IRS(C&CE) . | Vacant 11.05.12
C. Filled  -08 "} CBEC-TRU IRS(C&CE) Vacant 22.03.10
Vacant-14 CBEC-TRU - IRS{C&CE} | Vacant 01.04.12
' I .CBEC-IC" IRS(C&CE) | Vacant 23.10.10
T.0 Sanctd.-08 ‘CBEC-jud!. IRS{C&CE} | Vacant '30.03.10
Filied- 02 CBEC-judl. IRS{C&CE) Vacant 04.07.11
| vacant-06 CBEC-judl. IRS(C&CE) | Vacant 01.04.12
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CBEC-RA IRS{C&CE) | Vacant | 01.02.11

CEEC-RA IRS{C&CE) | Vacant | 23.10.13 , :
_CBEC-FT/ICD- .| IRS{C&CE) | Vacant. | 2+Yrs old )
Sanctd.-04 CEIB "IRS(C&CE | Vacant 2+Yrs old
Filled- 00 CEIB IRS(C&CE | Vacant 2+Y¥rs old e
Vacant- 04 CEIB IRS(C&CE) | Vacant 2+Yrs old X !
CEIB IRS(C&CE | Vacant 2+¥rs old Y
~[-Sanctd.-02 1 CBEC-Legal IRS[CETE) _| Vacarit 01.05.09 ,\é&“@
Filled- 00 CBEC-Legal IRS(CACE) | Vacant 23.01.10 R
Vacant- 02 o
. . o W
JI Section is requested to nominate the eligible officers in order to fill up the above Rl

vacancies in the grade of U a?"Secretary Technical Officer and Senior Analysts earmarked
e of IRS(C&CE) in CBEC and;fénd a panel of 12 eligible officers alongwith their HOP,
ce vigilance clearance and CR Dossmrs for selectmg ehglble oﬁicers to fill up four

© .

(‘9 Bhowmick)
Undr Secreary to the Government of India
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S - © IMPORTANT
/o “F.No.50/108/98-Ad.T N
YA ' GOVERNMENT OF INDIA .

. MINISTRY QF FINANCE - IR

L DEPARTMENT OFREVENUE o f-

o ' ":New Delhi, the 9™ Apm! 1999
OFFIC‘E ORDER NO. 77/99 RRR

Tt
/

' L 1/“

E ‘ Sub ]ecr gﬁng up ﬂ‘xe 'rechmcal posfs of Under' Secrcfory DepuTy
. ¢retary, Director & Joint Sscrc'rary in CBEC 6( CBDT el

_ gutdelmes regardmg

T ‘ T . -'.' Y oean .

: o Whtl lde.nhfymg cer*rcun pos‘rs of . Under Secre.fary, Depufy
Secretary, Director & Joint: Segretary in-the twe Boards as fechnical, -
“the A;.pom'rmen?s Committee of - the ', Cabinet decidéd that . the
bDeparhnent of Revenuie should lay down interaal gwdelmes to regulate
their 3unure, etc. Accordtnaly the fo"owmg gwdal‘msare lssued-. o

-

1. "he ehglbthfy of off'cer's for holding posfs U‘F 'H-uz leVel of: Unde.r S
‘ Secnz'tar-y and abovc Is as given be!ow - o LR

------ ;.:'.:....-‘i---’_-o:-'.-c'-.'-»'-'.‘:n':_u.fun..-..u-..;-.-.-sn- un‘-.-.‘n&---‘q-n-;-n-\s..s-...;"I.;...-"'.‘..,-'---------A-v-(.--......'.'.........‘ )
v Level Tt Year's of "7 1 o “Remarks - st
D S e ol £t L JroL. ‘-‘-;-:.-‘.'.... R A
LRI Sﬂr'ﬂcc in’ "".- oM T Tl
- s gy A TR DT
. - (2) 0 Loy (3) , f"_.._"

- : h Se cta .:',.' ‘ __5" . " Officers. :xhould be f!m;wng al
g TemA T Rl T a0 ' baSIC pqy “of Rs.9 650/- or i
| : ’ more m ‘rhe pay chfe °f "# MR

' n---n-u ------------------------------------------

' t.’ O‘Fﬁcers should be drcwmg af ~ o
bas;c pay of Rs.10, 650 . or'
*I more in"the senior 'hmc-s::nle.
of serv]ce “However, an'i
ofﬁc.e.r in the pay scale of
Rs.14 300 18,300 (NFS6 - lng
“their parent .cadre) will be }
- entitled to be designated as{ - -
" Director, personal to him, if | |
he has complc'md 14 tears of

“"“‘—“"““-——S-Qf'vq-('_-{—-——ba-{(“%‘t# S e M

e amEEeal e

JE

- : e tetnaasian

).
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Director ¢ 14 . Officers should be In the,,
S pay scale of Rs.14,300- : .':
..18,300. (ie. those who have : ,-'_‘
TV A beewmn‘ted NFSG in Thelr' Poen
4 . . .o B ’ ; PC\FCHT CCldf‘e.) v - 5

WJeint Secretary . ... 17 . B { Officer should be dmwmg
Y A C .pcy Jn “the ' scale . of -
T T ReIBAOD-22,400 (e, SrAd. |
e .. '.' SR 6mde in hiS Pcren'f cndre)

- PN ‘-. . . (.'

". . ,-.;‘ - -1- ¢ . ‘,‘_n;'

2. The pemq;!s of 'renure at dlfferen'r*levels shall bens follows.. A i

Y

O e ale

) : O AT -“‘-5,., y B oL . T " o ': Coee -;'vtiu
Under' Secr'e.‘mry —_— } 3' YP-CU“S Y
o bk .‘(a,’-. “"..... '"'u ey . . PR ’.‘ ; - ‘. o oL _’1 ,q
. Depufy Secre'rmy SR R R SN 4ye,qrs e e L e
L K Rt 53 XA r." : ,*."; Mty T kel ;
t?irf,cj'ar‘ gy .._f Bige s =moa : ,_5 ye,nrs TR Gl
_ JRTI Yot ST -.-E"" wae we T el i' . - T Ly ‘ . IO K
P dom‘t becremry = 5years \ .
: * '-'; - H oo

3. Every off:ce.r shal! r-ever"r at 1‘hz enH of his. tenure on ﬁreexuc*t
" date of ‘completing hxs Fendre.  He will, rhawz\(er' have’ a.choice to- -
~revert 1o his cadre on the 317 May previous fo the date of the end of
- _histenure in [case personal‘ grounds such, as children's education etc., )
' 'necessitate such’ reversion. No ext‘ensxon after comple‘non of. 1he full

. it
“ “" ..’ -‘ -\
== fenure shu]l normul}y be n”owed R AT U - , ;’z"ﬁ 3
., SN ' ;-" t " A .'. . , . e 4

. . . ‘ .! r .

Thé p.e,nod of 'tmmmg abroad undergone by ofﬁoers who weré:.- g-,ﬁb +

uted thg wwkmg 1," the depu'ha‘non posf wil] not be excluded for 3*,,“"“ !
%« ‘é e purposa of calculo:hng 1'he hnux‘*‘c e R b

*\ -
v e

N

'- AR ICEN "}'-,'»- . ' F '. ; '.‘.3":’"3 ’
- : In :case " of ofﬁézrs who. undzrwe.n'r 'trcunmg in Indm the ;f‘;‘:'f?‘-;&.:.
& u‘.gnple:ra pemod of %mng will be exc!uded fw 'the purpose of - 3:';*‘,
i’; « &q culcrrmq tenure | in ﬂg? ”owmg c.a.,e.s. b E

vy,

41” . N

‘ . LR A
7‘ z B 2’ ' - .o 3

} l) Tmmmg at 'l'he_ Nahonmi Dafemu Col EQB; N:w Deihz .f-;‘,' .

I
o

LA s

’ e “)7‘"‘“”'“9 at Th&Qafange m:r.-via:."s S_'rafﬁ’.’C,é?359":;}-"‘-\’\/cﬂin91'on.

v . '.k: ' ‘,.. S . . . "‘ {:.‘ t*‘s' .: f-‘t ‘. ¢ 'L . :".f‘,,.:: .
4
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B il

- m) Tmmmg at 'l'he. Mnn‘&ge,mén'f Deve!opman'r Ins*h‘rufe G-urgacn '
- for The Nahona! Managemen'r Programme. T e

’V.)Tmmmg a ﬁ')e In“hh.rtz Df Pubhc Admsmsfrnhon New Delbl e

-+, forthe APPA course. If +he selection for the APPA course is R
S " tolwards the end of the tehure, the officar- er ge'r ex‘renswn e ,
“..."of tenure 1l the end of ‘H‘:e course.’ : ‘ "f S

i)

2 :-"'-C..‘. u--—r.d-:‘ ‘-.-“{..'~. ‘t . . % - .

" v)For an offxce.r‘szlecfed 'For' 'H‘az T acwahar Lal Nzhru Fe.llowshtp,

. .7 . onlyholf the pemod spenT on 'rhe Feilowship will be coumed _‘
T ST towards the 'tenum. o : , 4 e L ~
S TR R L ';-_l:-.:.:" ST 'E 'zf', oL s ‘. B8 '.', '*7:"_‘: I

. _’*: - ";_ it ::"-; '.'-.;.D."'q_' e, IR ST I .--'..;,,.’ [ '““{: __"A:*:.. Sl T
. ! 1 4 [ “' .

S IR Ofﬁcers at the: level of T om'r Secretm'y anvxng one year o !e.ss :

- for supemnnuo.hon at the end of 'H'mlr' tentre nzed not bz reverted to -

7% Theld porén éadres dd théj En be given etihsion of terire Hl **wr b

.sr.apemnnu.cn‘z. S K LR w v
7. Ofﬁcer-.s k:ft vurh a balance ‘h:nure of. less ﬂmn a yew' on rz'rum '
o ;'Fromuposfmg abrond or formgn Serwce sha” be re.ver'ted 1'o 'H-:eu' P
. paren'rcadre.s R Rk R A T Ceo
UKL 8.'_‘_ & ‘Orders of premrrh.lre rever'ssan to ‘H‘:clr respec:'hvz cudr-es may e
Le issued:= I _ v e
| o ‘ - o . .' BRI I,
. @) In cases where 'rhe oﬁ‘:cers want 'to nvcul ‘the beneﬁ'rs of ."';-i.,;' .
pramohon in 'rhe.;rcadres UL c LT e N
. - -t * : ;" o . . i toe - - - .
b) m cose.s of conpassronn'te/pzrsonal grounds where. the e
ﬁcer ha:s a ba}ance. Tenure of six mom‘ns or lass leﬁ. gl [ ! e
. ey . 2 e Akl

9. ‘\Inmrval.- ba'hvcc.n pos-hngs on depu‘i’a‘*wn Le., _coohng of‘f pcrxoar I MR Y _'l,
o will bi’ three ye.ar's / " | o
f ' k ‘f o ! . e - ., o~ - " . . .
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' fo. Any leave taken by the offsccr on completion of tenure wili n°+~- 5 r .

] R S Cap o T
. .; : S SR Q
RENALE I N TR
- 3 : 4. e e e s . ! ' erec‘tor (qu-s. Admn)
- .‘, K tf?“ . ,:v-.‘:.' ,l} “e .3;. s A'_». < i _"; as ; ¢ . "‘ .
 Copy oty REERS NG U R
l) PPSE)'O FMJ /Se;cy (Rév.)/&mrmn CBDT/Chcgynmn .
L GBEC/Al Membars of CBEC and CBDTIDG (NCQ)/DG(CEIB) " "
.. 2) JFoint. Secr\c“rary (CBEC—Admn )/ Joint pecretm'y (CBDT—Admn)
3y, AdI.[f'Ad \/I! SC(Per. )/Ad.IA/Ad.IB R A o
4) Ofﬁce.r‘ Ordar' ca”euhbn/AH dm!mg hand.» in Ad.I. Sechon/Spare !
. "a’P"‘“‘ 10 o N I P
Ve ey g e i = Sy i 7f‘v"-'w"
) . vl ".'-. U RS . 2 v _ -0
S S (HMChoudhury -
R S AR T "'."’,}’jr o Dinzdcr (qus. Admn.) | ,7;'“?_.‘;!‘}_': -
. R . b . .
: M HEITE A & s
¥ : L v ww:. a 1, . ot T‘ 1 ,
“ . o o “,‘ “ ' .'ﬂ‘.‘.*'. S . . ':,.,:-l. ! R . .
R AR ke
‘ ! i
“d ‘ .
& Sy ‘ g _. )
. < . :; - Py .- £ o
.. B ]
_ 1

be counted towards cooling off, pe.mod Tn other words, this period’ wil]

- be reckoned from the da’re, T‘ne foloer*{repcr’ts '{or duTy ro the’ Cadpe
aufhcrrfy S . :
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